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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
IN
ORIGINAL APPLICATION NO. 1003/2024

MR ASHOK KUMAR AND ANR ceeeeeee APPLICANT
S/O LATE SH. DHARAM SINGH

VERSUS
STATE OF UTTARPRADESH = ... RESPONDENT
INDEX
S.No. PARTICULARS PAGE NO.

1. REPLY/RESPONSE ON BEHALF OF UP
STATE POLLUTION CONTROL BOARD,
GHAZIABAD, UTTAR PRADESH IN
COMPLIANCE OF THE ORDER DATED
05.12.2024 PASSED BY THE HON’BLE
NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI

ANNEXURES

2. COPY OF SHOW CAUSE NOTICE DT.
24.12.2024 ATTACHED AS ANNEXURE A/1




87

THROUGH

G

BHANWAR PAL SINGH JADON
STANDING COUNSEL FOR THE STATE OF U.P. (NGT)
EMAIL- bhanwar(9jadon@gmail.com

DATE: 07.01.2025
PLACE: NOIDA
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

IN
ORIGINAL APPLICATION NO.-1003/2024

IN THE MATTER OF:

MR ASHOK KUMAR AND ANR SO ...APPLICANT(s)
LATE SH DHARAM SINGH

VERSUS
State of UP ...RESPONDENT(s)

RESPONSES/REPLIES ON BEHALF OF UTTAR PRADESH
POLLUTION CONTROL BOARD IN COMPLIANCE TO THE
ORDER DATED 05-12-2024 PASSED BY THE HON’BLE
NATIONAL GREEN TRIBUNAL, PRINCIPAL B ENCH, NEW
DELHI.

I, Vikas Mishra, aged about 45 years, S/o Shri G.S. Mishra, Ghaziabad,

presently at Ghaziabad, do hereby solemnly affirm and state as under:-

1. That I, Vikas Mishra, Regional Officer of Uttar Pradesh Pollution
Control Board (hereinafter “UPPCB”), am fully conversant with the
facts of the case and am competent and authorized to swear the present
Affidavit.

2. That, the present application has been registered under Sections 14 and
15 of National Green Tribunal Act, 2010 (hereinafter referred to as NGT
Act, 2010).
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3. That, the complainants have alleged that M/s. New Panthar Security
Guard Service has got a mining permit/lease for sand mining at Yamuna
riverbed i.e Gata No0.303 mi, 313 mi, 290 mi, 301 mi, 303 mi, 304 mi,
314 mi, 297 mi, 298 mi, 302 mi, 311 mi, 312 mi, 313 mi & 314 mi
situated at Khand No. 02, Village-Pachayra, Tehsil-Loni, Ghaziabad,
U.P.

4. That, Hon’ble Tribunal considered matter on 04.11.2024 and constituted
a Joint Committee comprising District Magistrate Ghaziabad;
Divisional Forest Officer, Ghaziabad; Uttar Pradesh Pollution Control
Board (hereinafter referred to as "UPPCB'); and, Central Pollution
Control Board (hereinafter referred to as 'CPCB’) to visit the site and
ascertain the allegation.

5. That, pursuant to above order of Hon’ble Tribunal, report of joint
committee was filed on 04.12.2024. The Joint Committee has
recommended to impose Environmental Compensation against Project
Proponent as follows-

“ v 5. Environmental compensation for illegal mining of 840 cubic
meter quantity of ordinary sand may be levied as per Approach 2 scale
approved by Hon'ble NGT vide order dated 26.02.2021 in the matter of
OA No. 360/2015.”

6. That, the above mater was taken on 05.12.2024 for hearing and Hon’ble
Tribunal has directed following:-

9. Learned counsel appearing for respective respondents pray
for and allowed 3 weeks’ time to file their responses /replies...”

7. That, U.P. Pollution Control Board vide order dated 24.12.2024 has
issued a Show Cause Notice to M/s New Panthar Security Guard
Service, Proprietor- Shri Bani Singh S/o Shri Raghunath Singh, R/o.
Salasar Complex, 306, Shankar Vihar Colony, qu
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Aligarh, U.P. for imposition of environmental compensation of Rs.
6,51,645/- (Six Lakh Fifty One Thousand Six Hundred Forty Five only).
The copy of said letter is attached herewith as Annexure-I.

8. That, it is humbly submitted that the reply of show cause notice by
project proponent is awaited and thereafter the expiry of the show cause
notice period, final order regarding imposition of Environmental
Compensation will be issued accordingly.

9. I, state that everything stated above has been stated by me in my official
capacity on and derived from the official records and I state that nothing

material has been concealed therefrom.

VERIFICATION

Verified at Ghaziabad on this .(0.7... day of January-2025 that the contents
of the above affidavit from paragraphs 1 to 9 are believed to be true and
correct to the best of my knowledge and belief. No part of it is false and

nothing material has been concealed therefrom.

(Sandedp t¥
Raeg. No. 113€/58
MOTARY PUBLIC
Chaziavad (U.P.)

07 JAN 2075
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ANNEXURE 1
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M/s New Panthar Security Guard Service,

Proprictor - Shri Bani Singh S/o Shri Raghunath Singh.

R'o Salasar Complex, 306, Shankar Vihar Colony. Kuraishi,
District-Aligarh, U.p.

M/s New Panthar Security Guard Service, Proprietor - Shri Bani Singh S/o Shri Raghunath Singh,
R/o Salasar Complex, 306, Shankar Vihar Colony, Kuraishi, District-Aligarh, U.P. §RT Yamuna
River, Gata No.303mi, 313mi, 290mi, 301mi, 303, 304mi, 314mi, 297mi, 298mi, 302mi, 31 1mi, 312mi,
33mi & 314mi, Khand no.-2, Village:Pachayara, Tehsil Loni & I)i_strict-Ghaziabad, State-Uttar
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Shri Bani Singh S/o Shri Raghunath Singh,
R/o Salasar Complex, 306, Shankar Vihar Colony,. Kuraishi, District-Aligarh, U.P. ERT Yamuna River, Gata

No.303mi, 313mi, 290mi, 301mi, 303, 304mi, 31dmi, 297mi, 298mi, 302mi, 31 1mi, 312mi, 313mi & 31dmi,

Khand no.-2, Village:Pachayara, Tehsil Loni & District-Ghaziabad, State-Uttar Pradesh &. fovg gufaroiiy
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....3. Environmental compensation for illegal mining of 840 cubic meter quantity of ordinary sand may

belevied as per Approach 2 scale approved by Hon'ble NGT vide order dated 26-02-2021 in the

mattter of OA No. 360/2015."
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Chaziabad (U.P.)
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